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of March 11, 1961. The State Gov-
['rnment have informed that the Gov-
ernor of Orissa did not address any 
press conference at Cut tack On the 
J ()th March or give any side-lights on 
I hebudget. On his return to Bhu-
baneswar from Delhi, some journalists 
IIsked him if the Pay Committee's re-
('ommendations were going to be put 
in cold storage and whether the Plan 
would be cut down with a vi(,w to 
reducing the deficit. The Governur 
t(,ld them that their information was 
not correct, and added that it was 
not unlikely that thf' present deficit 
which was approximately 25 per f'ent. 
of the receipts may hav£' to be 
l'pdured, 

Priee Arreement with Oil Companies 

( Sllri Rameshwar Tantla: 
~ Shrimatl Maflda Ahmed: 
I Shri Hem Barua: 
l Sbri Ramanathan Cheltiar: 

Will the Ministpr of Steel, Mines 
and Fuel til' ph-ast'd to !:tate: 

(8) whl'liwr it is a fact that the ad 
hoc priet' agn .. 'ement bptween the 
Union Governmf'nt and the major oil 
('ompanil's has been t'xtf'ndpd unti I 
!tw 30th Junt', 1961: lind 

(b) if so, when Oil Price, Com-
mittel' is likely to prescribe nn alter-
native long-term formula for fixation 
of il ~ of pt'trolt'um o u t~  

The Minister or steel, Mines and 
Fuel (Sardar Swann Sinrh): (a) Yes, 

Sir, 

(b) Thl' Oil Pril'p Enquiry Com-
mittee set up by Government in 
August. 1960 was to have submitted 
their Report by 31-12-1960: but. due 
to the volwme of the work involved. 
It i~ now expectt'd that the Commit-
Il'(' will not be able to submit their 
Report before 31-5-1961. regardinl the 

i i l ~ and elements aecordinl to 
which prices of petroleum products 
~ oui  bt' determined, 
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Publll! Sector Retlnerlew 

(Sbrt Vldya CharaD Shukla: 
I Shrl Ram Kri!lhao Gupta: 

'1345, ~ Sbrl Morarka: 
I Shrl Nathwanl: 
~ Shrl Damalli: 

Will the Minister of Steel, Mines 
and Fuel be pleased to refer to the 
rt'ply gi\'en to Starred Question No, 
1003 (In the 20th Del.'ember, 1960 .. ,d 

state: 

(a) wht'ther the cost estimates in 
l'espect of the Nunmati and Barauni 
refineries have since been ftnalised; 

(b) if so, the main features thereof 
with particular reference to the 

original ones; 
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(c) whether the increase in the 
cost of foreign exchange has also been 
included in' the revised estimates; and 

(d) if SO, thl' extent of the increase 
and how it is proposed to be met? 

The Minister of Steel, Mines aDd 
Fuel (Sarclar Swaran SlDch): (a) Not 
y .. t. 

(b), (c) and (d). Do not arise. 

Forci,n AssIsta.o('e for OU Exploration 

r Shrl Ram Krishan G.pta: Shrl Bhakt DarshaD: 

J 
Shri KodlYaD: 
Shri AJIt Sinrh Sarbadl: 
Shrl Indrajlt Gnpta: 

'"1341. Shrl Narayanankatt,. Menon l Shrl Palll)arkar: Shri Hem Baraa: 
Shrl Ra,haaath Sln,h: 
Sarelar Iqbal Slnrh: 

Will thp Minister of Steel, MiDes 
and Fuel be pleased to refer to the 
reply given to Starred Question No. 
322 on the 21st November, 1860 and 
<tate: 

(a) how far negotiations with 
foreign interests regarcfing exploration 
and exploitation of on In our country 
hllve progressed; and 

(b) with what results? 

The Minister 01 Sleel, MIaes uul 
Fuel (Sardar Swann Slnrh): (a) alld 
(b). The proposals received from the 
various oil compani{'s are still under 
nf'gotiation. 

National Research Fellowship 

*13''7. Shrl Auroblndo Ghoul: Will 
(ht, Minister of SelenWlc Beaeareh 
aDd Caltanl Atralrs be plt'ased to 
stat.f': 

(a) whether thp N ationa I Research 
Fellowship has bet'n instituted by the 
Govenunent; and 

(b) if so, what is the criterion on 
~  basis of which it is a a ~ 

TIl. MJaIICer of Sdeatl8e ..... reb 
JlDd Caltaral A...... (811r1 B_TP 

Kaldr): (a) Yea, Sir. The National 
Research Fellowships Sebeme bu 
been in operation sinct" 1955-56. 

(b) The Fellowsfiips are awarded 
for scientific research of Post-doctoral 
standard or tor post-graduate research 
in engineering. Applicants must pos-
sess Doctorate degree in science or 
Master's degree ill -engineering. 

Pro8t on Sale of Iron aDcl Steel 

-1S(8. Shri D. C. Sharma: Will the 
Minist!'r of Steel, Mines and Fuel be 
pleased to state: 

(a) what ill the annual prdHt earned 
by Gov('rnment on Irou and ateel; 

(b) whether Government contemp-
late to entorce somt' limit on per-
ct'ntage of proflt; and 

(c) if so, thl' st!'ps taken or pro-
o~  to b4- taken in the direction? 

The Mlld8ter of Steel, MiDes aDcl 
Fuel (Sardar Swann ~6  (a) to 

(c). The Govemment is not a dealer 
in iron and steel. A!\ such the ques-
tion of a proflt does not ariJe. A4 thl!' 
hon. Membt'r is awart', producen of 
iron and stet'l ~l 11 at prict'li fixed by 
Gov('rnment. Tht'y retain only thl' 
rt'tention prices. Th!' retention priceR 
are fixt'd attN I'llquiry and includl!' 
only a fair margin of profit. The lIe1l-
ing prices are hight'r than the reten-
tion pric!'s. The dift'erence between 
th(' two is rredih,d to the Iron & Steel 
Equalisation Fund which is part of the 
Consolidated Fun<i of India. 

'7oo-l.Itrf' Ru('k.t Whf'eJ EKeavator 

*1349. Sbrl Narasimhan: Will the 
Mini!lt!'r of Steel, MIDflII and hel be 
plf'Bsl!'d to ltate: 

(;.) whether thl' trial workin, ot 
til(' sl'Cond 700-htn' bucket wheel 
excavator ha! bfopn Rtartf'd; and 

TIle MJD"'r of Sleel, IIluli ... 
Fael (Sardar 8waraD 8Ia,b): (a) and 
(bJ. Not yet; but the trial rum art' 

t~ l  to "omrnf'/we durinll thlll 

very month. 




